
 Title:  Need  to  restore  law  and  order  situation  in  the  Rajasthan

 प्रो.  रासा  सिंह  रावत  :  मान्यवर  अध्यक्ष  महोदय,  मैं  आपके  माध्यम  से  [सरकार  का  ध्यान  राजस्थान  में  कानून  और  की  बिगुड़ती  हालत  की  ओर  दिलाना
 चाहता  हूं।  पिछले  कुछ  [समय  से  राजस्थान  में  दलितों  पर,  महिलाओं  पर  और  कमजोर  वर्गों  पर  हत्या  की,  बलात्कार  और  मारपीट  की  1200  से  ज़्यादा  घटनाएं  थानों  में
 रजिस्टर  हुई  हैं।  मैं  स्वयं  अजमेर  का  रहने  वाला  हूं।  अजमेर  दो  दिन  बंद  रहा।  सुनाई.  का  छात्र  नेता  जो  अनुसूचित  जाति  का  था,  वह  धर्मेन्द्र  राजवंशी  नाम  का
 छात्र  पुलिस  की  कस्टडी  में  मौत  के  घाट  उतारा  गया।  जुब  हमने  केन्द्र  सरकार  को  कहा  तो  सीबीआई  से  उसकी  जांच  के  आदेश  हुए।

 MR.  SPEAKER:  Nothing  should  go  on  record  except  what  Prof.  Rasa  Singh  Rawat  says.

 (Interruptions)
 *

 प्रो.  रासा  सिंह  टवत  :  इसी  प्रकार  से  सीकर  में  चार  हरिजनों  की  हत्या  अभी  चार  दिन  पहले  हुई  है।  अलवर  के  अंदर  एक  हरिजन  महिला  के  साथ  बलात्कार  की
 घटना  हुई।  चार  आदमियों  ने  बलात्कार  किया  और  पुलिस  ने  रिपोर्ट  भी  नहीं  लिखी।  उसके  बाद  जब  लोग  पहुंचे  और  जनता  ने  धरना  दिया  तब  थाने  में  रिपोर्ट  लिखी  गई।
 हरिजनों  के  साथ,  दलितों  के  साथ  [सामाजिक  दुर्व्यवहार  की  शिकायतें  बढ़  रही  हैं।  मालपुरा  नाम  का  स्थान  है  जहां  सोन्या  जी  जाकर  आई  हैं।  सोनिया  जी  स्वयं  जानती
 हैं  कि  वहां  पर  निर्दोों  की  हत्या  की  गई  है।  लगभग  छः  आदमी  मौत  के  घाट  उतारे  गए।  आठ  नर्दो  लोग  जो  एक  बारात  में  जा  रहे  थे,  पारिवारिक  कार्यक्रम  में  जा  रहे
 थे,  गुण्डों  ने  उनको  मौत  के  घाट  उतार  दिया।  इसलिए  मैं  आपके  माध्यम  से  .सरकार  से  कहना  चाहता  हूं  कि  राजस्थान  में  कानून  और  की  स्थिति  बनाए  रखने
 के  लिए  दलितों  और  महिलाओं  के  कल्याण  के  लिए  उचित  प्रबंध  किया  जाए।  3e  (  ट्यूवधान)

 MR.  SPEAKER:  Shri  Krishnadas,  you  have  given  a  notice  for  Zero  Hour.  That  is  why  |  am  calling  you.

 ...(Interruptions)

 MR.  SPEAKER:  Please  take  your  seats.  Then  only,  |  can  continue  with  the  Zero  Hour.  Now,  |  have  called  Shri
 Krishnadas.

 ...(Interruptions)

 MR.  SPEAKER:  |  cannot  compel  the  Minister  of  Home  Affairs  to  come  and  make  a  statement.

 ...(Interruptions)

 MR.  SPEAKER:  Is  there  anything  from  the  Government  side?

 ...(Interruptions)

 MR.  SPEAKER:  Hon.  Members,  please  understand.  The  entire  proceedings  are  being  watched  by  the  people  of
 India.  What  is  this?

 ...(Interruptions)

 MR.  SPEAKER:  Please  take  your  seats.  What  is  this?  Now,  Shri  Krishnadas.

 ...(Interruptions)
 *  Not  Recorded.

 SHRI  MADHAVRAO  SCINDIA  (GUNA):  Hon.  Speaker,  Sir,  |  want  to  say  something.

 MR.  SPEAKER:  First  of  all,  you  ask  your  Members  to  take  their  seats.

 ...(Interruptions)

 MR.  SPEAKER:  This  is  not  a  proper  way  to  present  a  matter.

 ...(Interruptions)

 MR.  SPEAKER:  Minister  of  Parliamentary  Affairs,  is  there  anything  from  the  Government  side?

 ...(Interruptions)

 SHRI  SUDIP  BANDYOPADHYAY  (CALCUTTA  NORTH  WEST):  Mr.  Speaker,  Sir,  the  matter  has  been  raised  by
 Shri  Priya  Ranjan  Dasmunsi.  ...(/nterruptions)

 MR.  SPEAKER:  No,  no.  | will  call  you.

 SHRI  SUDIP  BANDYOPADHYAY:  It  has  been  an  undemocratic  action  against  the  peaceful  demonstration.  We  have



 given  a  notice.

 अध्यक्ष  महोदय  :  आपको भी  बुलाएंगे।

 श्री  रामजीलाल  सुमन  :  जो  लोग  पहले  नोटिस  देते  हैं,  उनको  आप  क्या  प्रायोरिटी  देते  हैं?

 ...(Interruptions)

 MR.  SPEAKER:  Shri  Ramdas  Athawale,  |  have  not  called  your  name.  What  is  this?

 ...(Interruptions)

 MR.  SPEAKER:  What  is  this?  It  is  happening  every  day  during  the  Zero  Hour.  ॥  is  creating  a  bad  precedent.

 SHRI  MADHAVRAO  SCINDIA:  Sir,  this  is  a  very  emotional  matter.  -०  /nterruptions)  There  was  an  action  against  a
 peaceful  and  democratic  demonstration.  ...(/nterruptions)  |  would  request,  through  you,  the  Minister  of
 Parliamentary  Affairs  to  kindly  consult  the  Minister  of  Home  Affairs  and  respond  to  it.

 SHRI  RASHID  ALVI:  We  have  given  a  notice.  ...(/nterruptions)

 MR.  SPEAKER:  |  will  call  you.

 ...(Interruptions)

 SHRI  MADHAVRAO  SCINDIA  :  What  do  they  intend  to  do  about  this?  Then,  we  will  see  how  we  are  to  react  on  their
 response.

 THE  MINISTER  OF  PARLIAMENTARY  AFFAIRS  AND  MINISTER  OF  INFORMATION  TECHNOLOGY  (SHRI
 PRAMOD  MAHAJAN):  Sir,  |  will  consult  the  hon.  Home  Minister  and  by  evening  |  will  come  back  to
 you...(/nterruptions)

 MR.  SPEAKER:  Since  Shri  Krishnadas  has  given  a  notice,  |  have  called  his  name.

 ...(Interruptions)

 MR.  SPEAKER:  You  will  get  time  after  him.

 ...(Interruptions)

 MR.  SPEAKER:  Shri  Rawat,  please  take  your  seat.  You  have  already  been  given  a  chance  to  speak.

 ...(Interruptions)

 SHRI  K.  YERRANNAIDU  :  Sir,  |  have  to  raise  a  very  important  issue.  The  Food  Corporation  of  India  is  stopping  to
 procure  food  grains  from  Andhra  Pradesh...(/nterruptions)


